BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH:BANGALORE

DATED THIS THE 28TH DAY OF NOVEMBER, 1986.

PRESENT:
Hon'ble Mr.]Justice K.S.Puttaswamy, .. Vice-Chairman.
And.
Hon'ble Mr.L.H.A.Rego, .. Member(A).
APPLICATION NUMBER 1658 OF 1986.
P.N.Mathulla,

S/o P.N.Ninan, Driver,
Southern Railways,
Yeshwanthpur, Bangalore. .. Applicant.

(By Sri M.Raghavendrachar,Advocate)
V.

l. Divisional Railway Manager,
Southern Railway,Bangalore
Division, Bangalore.

2. Divisional Personnel Officer, ‘
Bangalore Division,Bangalore. .. Respondents.

(By Sri M.Srirangaiah,Advocate)

This application coming on for hearing this day, Vice-Chairman
made the following:

ORDER

The facts of this case and the questions of law that arise for
determination are similar to M.F.ANSARI v. DIVISIONAL RAILWAY
MANAGER,SOUTHERN RAILWAY,BANGALORE ~AND - ANOTHER
(Application No. 1657 of 1986) decided on 20-11-1986 by a Division
Bench of this Tribunal consisting of Mr.Ch.Ramakrishna. Rao and
Mr.P.Srinivasan,Hon'ble Members. The only difference,if any, is
that the persons promoted in Ansari's case are different than the
one promoted in the present case. But, that difference hardly makes
any difference in the application of the decision rendered by this
Tribunal in Ansari's case. We, therefore,make an order ir terms
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Applicant by Shri MR Achar and
respondents by Sri M,Sreerangaiah.
Sri Sreerangaiah prays for time.
Post this case on 20.11.86., Reply
of the respondents, if any, to be
filed one week before thig-date,
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Applicant by Shri M.Raghavendrachar,
hRespondents by Shri M, Srirangaiah. Shri
Achar prays for time to file his rejoinder
and argue the matter. Post this cass for

hearing on 6,1,1987,
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